
IIIGII COURT OF DELIII : NEW DEIIIII

DELI-II JUDICIAL SERVICE EXAMINATION — 2023

CORRIGENDUM

Dated: 25.11.2023

In continuation of this Court's Notices dated 06.11.2023 & 17.11.2023, it is

hereby notified that the last date and time for Registration and filling Online Application

Form of Delhi Judicial Service Examination - 2023 and/or making payment through

Debit Card/Internet Banking is extended till 29.1 1.2023 (1730 hours).

Click on the following link or Enter the URI. in the web browser

l”1lZlIpSI//CX€11T1Il‘l€1lIOl1S61'VlC68.l1IC.111/FECSYSZ3/R00!/HD1116,Z§pX?8QpfOI'1Tlld?,l0154231 1:

The candidates who have already applied and made the payments need not apply

again.

It is clarified that the Delhi Judicial Sen/ice Preliminary Examination 2023 will

beheld on 17.12.2023 as notified vide Notice date 17.1 1.2023.

Sd/-
(KANWAL JEET ARORA)
REGISTRAR GENERAL



CL H1211 Court Of Dcllii, New Delhi
1EXaininati0n Cell-DILJS & DJS)

OUT TODAY
MOST IMMEDIATE

No.F.l/JEC/EC-2/DJSE/2023i

From:

The Registrar General
High Court of Delhi
New Delhi

To:

l. All the Principal District & Sessions Judges, Delhi.
2. The Principal District & Sessions Judge cum Special Judge (PC Act)

CB1, Rouse Avenue Court Complex, New Delhi.

Sub: Corrigendum with respect to the Delhi Judicial Service Examination 2023.

Sir/Madam,

In continuation of Letters dated 06.11.2023 & 17.11.2023 with respect to
h ith a co ofDelhi Judicial Service Examination 2023, please find enclosed erew py

corrigenduin dated 25.11.2023 to the Advertisement Notice dated 06.11.2023 ofa kindly
Delhi Judicial Service Examination 2023. lt is requested that the same m y
be given wide publicity and be also displayed on the Notice Board of your District

' ' d also beCourt. It is further requested that the copy of the said Corrigen um may
forwarded to the Secretaiy of the respective Bar Association of your Court for
giving it wide publicity/circulation.

Yours faith lly,

(KanwalJ et Arora)
Regist a General

Encl.: As above.

L H"I ’ Dated )5 November, 2023


